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Present : Hon'ble Shri Justici K.S.Puttaswamy 

Hon'ble Shri P. Srinjvasan 

APPLICATION NO.1987/85(T) 

M .K.Vyawahare, 
Sr.Scjentjfjc Officer Gr.I., 
(Biodynamics), Physics Department, 
Institute of Aviation Mdicine, 
Indian Air Forc, Virnanapura P.O., 
Bangalore-17. 

(Shr R.Nareyenasuiamy ... Advocate) 

V. 

The Union of India repre—
sented by its Scrtary, 
Ministry of Dfnco, 
"Rakeha Bhavan't, 
Nw Delhi, 

The Chief of Air Staff, 
Air Headquarters, \Jayu Shavan, 
Rail Flarg, Nw Delhi. 

The Air Officer Commanding, 
Institute of Aviation liedicine, 
Indian Air Force, Bangalorn-17, 

'U. Vice—Chairman 

Member (A) 

0*0 Applicant 

Sri N.Ramachandrari, 
Principnl Scientific Officer, 
Institute of Avition Mdicine, 
Indian Air Force, Vimanapura P.O. 
Bangalora-17. 	 ... Respondents 

(Shri M.S. Padmarajaich .. Advocate) 

Thid application has cone up for harin 1  before this 

Tribunal to—day, HLfl'blC Vice—Chairman made the following: 

ORDER 

This application received on transfer from the High Court 

of Karnataka under Sc, 29 of the Administrative Tribunals Act, 

1985, stands posted to 14.1,1fl7.ut on a motion made by Shri 

M. Narayanaswamy, learned counsel for the applicant, this case 

is taken up for hearing today. Shri M.S.Padrnarajaiah, learned 

Senior Staniinq Counsel for Central Government appears for 

Respondents, 

4,  


